¥
-~

In C. A. T. (Jaipur Bench ) Jaipur

Notes of the Registry MA 521/94(0A 507 / Grddrs of the Tribunal

20.10;94 . None oreqent»on behalf of the appllcants.
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Appllcants have prayed that.two months
time may be alloWed to comply with the order
of the Tribunal. The order was passed on 19.4.94
and directions were éiven to comply the order within
four months from the date of the receipt of the
order. Takiné into consideration, one month's
further time is allowed from today(20. 10. 94) ®

. to comply +he order,
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